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Ghest Transmitier in Delhl

7. Ehrl P. L. Barupal:
Shri Dhuleshwar Meena:

Will the Minister of Home Affatrs
be pleased to state:

() whether it ha; been brought to
his notice that a transmitter is being
operated somewhere in Deini area for
paming information to Pakistan; and

(b) if so, the reasony for failure to
detect the same so far?

The Depuly Minister In the Minis-
try of Home Affairs (5hrl L. N.
Mishra): (a) Government have no
information if g transmitter is being
operated in Delhi area for passing
information against India to Pakistan

(b} Dres not arise.
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1098
Arrest of a Forosepur Priest

Wil] the Minister of Home Affalrs
be pleased to state:

(a) whether a priest of the Faroze-
pur Church was arre.ted during the
last week of Scptember, 18685 uader
D.IR.; and

(b) if so. the details of the charges
againgt him?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathb): (a) and (b).
One Father Edward of Ferozepur was
arrested on 24th September, 1965 but
after  investigations it was decided
not to p-oceed with prosecution.

Off-shore drilling in Iran

375. Shri Heda: Will the Minister
of Petroleum and Chemicals be
pleased to refer to the reply given to
Starred Question No. 479 on the 8th
Beptember, 1965 and state:

(2) when the off-shore driling ope-
rations in Iran were started; and

(b} the progress made so far?

The Minister of Petroleam and
Chemicals (Shri Humayun Kabir):
(a) On May 29, 1965

(b) The first well has been drilled
upto 3840 metres.

Exemption to Tourists from Dry Law

316. Shri M. R, Krishna:
Shri A. E. Gopalan:

Will the Minister of Home Affairs
be pleaseg to state:

(a) whether it is & fact that with =
view to encouraging the tourist irade,
Government have given a lirective to
the State Governments not to apply
the dry law to the visiting tourists;
and





